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C.P.No.502/KB/2017

Present: Hon’ble Member (J) Shri Vijai Pratap Singh
Hon’ble Member (J3) Shri Jinan K.R

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 06'" October 2017, 10.30 A.M
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06/10/2017 - CP No. 502/2017 — Aryan Mining & Trading Corporation Pvt.
Ltd. -Versus- Brahmani River Pellets Ltd. &Ors.

ORDER

Ld. Counsel for the petitioners and the respondent nos. 1, 3, 4, 9,

10, 11, 12, 13, 14 and 15 are present.

Heard. Reserved for order.
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(Jinan\K.R.) (Vijai Pratap Singh)
Member (J) Member (J)




